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MINISTRY OF FINANCE
(Department of Economic Affairs)
NOTIFICATION
New Delhi, the 5th April, 2018

Amendment to General Notification of sale of Government of India Treasury Bills/Cash Management Bill
by Auction - Notification No S.0 102 (E)

No. F. 4(2)-W&M/2018.—The Government of India hereby makes the following amendments to its
Notification in the Ministry of Finance No. F-4(2)-W&M/2018 dated the 27™ March, 2018 relating to the
Scheme for sale of Government of India Treasury Bills / Cash Management Bill by Auction namely:—

In the said Notification,
(a) in Para4 (ii), words ‘Vnesheconom Bank (only in 91 Day T-Bills)’ shall be deleted.

(b) in para 5 (iii), insert the following sentence in the beginning ‘The price, expressed up to four
decimal places, should be clearly stated in the application’.

By Order of the President of India,
PRASHANT GOYAL, Jt. Secy.
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